23.05.2007
Shed OA 394/2006 -
' % t} Present : Mr. C.B.Sharma, -counsel for the applicant. - .
Q@\\s’e& [N :;z\ S\@k . i Mr.Kumal Rawat,” counscl for the respondents

..+ Leamed counsel for the respondents states he “has- ﬁled
 interim reply in this case. He insists to list this before the. Hon’ble« .
Bench. Let it be listed before the - Hon'ble. Bench for
direction/appropriate orders on 30.05.2007. ST
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